
No. XXXVII OF 1950 
I " - - - - - - -  

An Act furthei to amend the Indian Tariff Act, 1934 

E it snticted by Parliament as follows :- 

1. Short title.-This Act may be c a l l e d ~ t ~ f  Indian ~ a r i d  (Third Amend- 
* ment) Act, 1950. 

2. Amendment of the First Schedule, Act XXXII of 19k.-1n ohe First 
Schedule to the Indian Tariff Act, 1934,- 

(i) for Item No. 28(4), the following Item shall be substitut'c;il, namely :- 

(iii) after Item No. 60(6), the following Item shall be inserted, namely :- 

I '"00(7) Sheet glass . . Protective 45 per cent. December 3135, ) ad flalorem. / ' ' I .; 1 1952'' ; 

"28(4) 

(iv) after Item No. 73(15), the following Item shall be inserted, namely:- 

I 
.. 

Soda ash includ~ng calcined 
natural soda and manu- 
factured sesqul-carbon- i I 
ates- 

(a) manufactured in a Bri- Protective 40 per cent. December 31sta 

J (v) after Item No. 82(2), the following Item shall be inserted, namely :- 
k 

1952. 

beeember 31st' 
1952" ; 

,I 

moul- Protective 30 per cent. December 31st, / ad ualoTm.l '' / ' ' 1 1962'': 

'ce mztza 1 or l t d .  

..- - -- - 
(ii) in Item No. 60(6), in the second column, for the words. "Shee J and plate 

glass", the words "Plate glass" shall be substituted ; 

adrahem.  , 
50 er cent. . . 

afvalorem 

tish Colony. 

not mannfactnred In a 
(b)Brit~sh Colony. 

Protective 

. . 

. . 

I "*73(16) : EIectricai accemriee made of I 
plastics, such as aa l I  plugs, 1 

December 31at, 
1952. 

Deceqber 3 1 3 t .  
1052' . 

I 
awltchea, ceiling roses and 
lamp holder* 

(a) of British manufacture 

( b )  not of British manufac- 
ture. 

30 per cent. 
ad valorem. 

40 per cent. 
ad valorem. 
- -  

Protective 

Protective 

. . 

. . 


